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[Maulana Azad: It is difficult to say
"how much time it will take, but it is
so apparent that it needs a long time.
*They have to arrive at the school
stage first and then the university

stage. Every effort is being made to
finish the work very soon.]
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, The Deputy Minister of Defence

(Shri Satish Chandra): *(a) Yes, in
the Alipore Community Project Area.

(b) A 3} miles long fair weather
road was constructed from Barwala
to Karala.

(¢) 10th to 30th May, 1945.
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‘Mr. Speaker: He is carrying on an
argument.

Sardar A. S. Saigal:
question?

May I put a

Mr. Speaker: Next questidn.

PARTIAL FINANCIAL ASSISTANCE SCHEME

*250. Shri Bahadur Singh: Will the
Minister of Education be pleased to

state:

(a) the number of students who
have been given loans for passage
only under the Partial Financial
Assistance Scheme since the 1st
January, 19854;

(b) the total amount of loan
advanced under this scheme during
this period; and

(¢) whether any recoveries of the
principal and the interest on the
loan advanced in previous years have
been effected? .

The Parliamentary Secretary to the
Minister of Education (I'r. M. M. Das):
(a) 10 (Ten).

(b) Rs. 18,260/- (Rupees eighteen
thousand, two hundred and sixty only).

(c) Yes.

Shri Bahadur Singh: May I know
what was the. total number of appli-
cants? Were there any cases in
which assistance could net be afford-
ed under the scheme on account of
paucity of funds, though they deserv-
ed such assistance?

Dr. M. M. Das: The total number
of scholars who have been given this
loan is, as I have said, ten. In addi-
tion. loans to twelve students amount-
ing approximately to Rs. 23,166 have
been approved subject to a report
from the State Governments, about
the financial condition of the guar-
dians as required in the rules. The
sanction has not been issued as





